BENCH-II

NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH :
KOLKATA

C.P(IB) No.286/KB/2017

Present: Hon’ble Member (J) Ms. Manorama Kumari

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 11'* September 2017, 10.30 A.M
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11.09.2017 — C.P. (IB) No. 286 / KB / 2017 — Pushkar Impex Pvt. Ltd. -Versus-

Dimond Polymers Pvt. Ltd.

Ld. Lawyer on behalf of the Operational Creditor is present I.R.P. is also present

and filed first progress report.

I.R.P. submitted that the next meeting is going to be held in due course. The
statutory steps were taken up by the I.R.P and accordingly they have submitted

the list of the Creditor and other necessary papers along with the report.

Fixed on 13.10.2017
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(MANORAMA KUMARI)
MEMBER (J)




